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Nou Delhi: this the /#-  day of February, 2000,
HON TBL € MR, 5, R ADIGE, VICE CHAIRMAN(A).
HON'SLE MR, KULDIP SINGH,MmMBER(D)

Pren Kumar Singh,
s/o h,Jagdish Kumar, _
R/o Gawal Khera, P.0.Guarau,

KR mpli cants

(By Adwocate: shri S.C.Luthra)
| Vaersus

1. Union of India
“throwvgh -
the S=crstary,
Ministry of agriculture,.

(Deptts of aH, & Dairying ),

~Krighi Bhgauan,
New Delhi =1

2. The 5Sensgral Manager,
Delhi Milk Schemg,

West Patel Nagar,
Delhi-s . e s 00 00400 RB%}QndentSo

(By adwcate: shri Rajiv Bansal)
O RDER

HON'SLE MR, S, R, ADIGE -

Heard both sides.
2. © e are satisfied that this 04 can be di spo sed
of in tems of the directions cmntasined in order dated

4,1.2000 in 04 No,1893/98 and dirsct acocordinglyy

3. foplicant's counsel has contended that NDRI

Karnal 's advice on the matter is alresdy available wi th

Tespondentss’ Even if that be so, it is desireadbla that

a clear and categorical opinicn be obtained from NORAI
Karnal whether the qualification possessed by applicant

Fulfills the requirement for the post of Supervisor,
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Under the circumstance we digose of this

-2

4,
0p in tems of the directicns cont'ained in Tribunal's

order dated 4,1.2000 in 0a No,1893/98, No o stse

Y )L %/O{L “‘.
( KUL}MNGH ) | (SeReA IGE?

MmBER(I) VICE CHaIRMAN(a)
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